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SHRI PRANAB MUKHERJEE: In
the text of the statement which has
been laid on the Table of the House
I have indicated that we are -saiting
for the recommendations of the Study
Team which visited India and after
getting their recommendations it
would be possible for us to identify
the specific projects. Then ques-
tion of investment and our share in
those parlicular sectors will come.

SHRI CHINTAMANI PANIGRAHI:
What are the main recommendations
of the Study Team? Have they
found that the market in Phillippines
is very good for engineering industry
so far ag India is concerned? Will
it help us to earn more so far as in-
vestment in Phillippines is concerned?
By what time will they give their
full recommendations?

SHRI PRANAB MUKHERJEE:
1 would like to draw the uttention of
the hon. Member to the last sentence
of my statement—

‘The report of the Phillippines
delegation is yet to be received by
the Government of India’

We have not yet received it and I
cannot say what the main recom-
mendations are. But certain areas
have been identified and they too
particularly have been mentioned in
the middle of the statement. The
hon. Member can read it.

Estimated Demand for Edible Oils
for 1981-82

*364. SHRI HARINATHA MISRA:
Will the Minister of CIVIL SUP-
PLIES be pleased to state:

(a) the estimated demand for edi-
ble oils for the year 1981-82; and

(b) the steps that have been taken
or are likely to be taken to meet the
demand so as to bring down the pri-
ces to a reasonable level?
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THE MINISTER OF CIVIL SUP.
PLIES (SHRI VIDYA CHARAN
SHUKLA): (a) and (b)." A statement
is laid on the Table of the House.

Statement

(a) and (b). The estimated de-
mand for edible o¢ils including vanas-
pati for the oil- year 1881-82 (Novem-
ber 1981-October 1982) is aroung 40
lakh MTs.

In order to maintain the stability
in the prices of edible oils, Govern-
ment have continued to meet the
demand-supply gap through the im-
port of edible oils and making them
availdble in larger quantities to the
consumers at reasonable prices
through fair price shops. For this
purpose, the Public Distribution Sys-
tem is being continually strengthened
by the State Governments for the in-
creased supply of imported edible
oils, The other steps being taken are
augmentation of availability of in-
digenous edible oilseedsloils through
implementation of an “Action Plan”
drawn up by the Department of Agri-
culture and Cooperation; increasing
the production of traditional oils, van-
aspati and other non-traditional oils,
taking more vigorous action towards
dehoarding of stocks; enforcement of
the various provisions of the Essen-
tial Commodities Act, 1955, including
Orders issued thereunder and of the
Prevention of Black Marketing and
Maintenance of Supplies of Essential
Commodities Act. 1980.

SHR] HARINATHA MISRA: Is it
a fact that as in mid February this
Year, the prices of edible oils in-
creased by 35 per cent, over what
they were a year ago, although pro-
duction within the country is not re-
ported to have come down and im-
port from outside the country stands
at a level of 1 million tonnes?

SHRI VIDYA CHARAN SHUKLA:
This Year, certain indigenous oils
and oilseeds which are used for var-
ious cooking media have registered
an increase in prices for two main
reasons. One is that the groundnut
crop has been much below average,
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particularly, in Gujarat, Rayalasee-
ma and Telengana and, secondly, we
have reduced the guantum of impor-
ted oil supply to the vanaspati indus-
try so that the use of non-traditional
oil in the manufacture of wvanaspati
has increased. Therefore. the vanas-
pati industry has started purchasing
oils like cotton seed oil for the manu-
facture of vanaspati to replace the
imported oil that was being given to
them earlier, These two  reasons
have actually contributed to the
increase in -edible oil prices in the
country.

SHRI HARINATHA MISRA: Is it
a fact that the Government of - Guj-
arat has imposed some sort of an
informal restriction on the movement
of groundnut out of the State in spite
of the directive of the Government of
India and, if so, is that not one of the
reasons for the price hike?

SHRI VIDYA CHARAN SHUKLA:
The hon. Member is right when he
says that some kind of an informal
restriction was imposed by the Gov-
ernment of Gujarat., But at our in-
tervention, that restriction was re-
moved. That did cause some price
rise in the market for groundnut oil
for a temporary period.

SHRI CHINTAMANI PANIGRAHI:
Are we to understand from the re-
plies of the hon. Minister that the
prices of edible oils would go on ris-
ing and the Government is helpless?

SHRI VIDYA CHARAN SHUKLA:
If I have given that impression, I am
sorry. I have not given that impres-
sion.

SHRI CYINTAMANI PANIGRAHI:
What are the positive steps taken to
control the prices, to bring down the
prices of edible oils?

SHRI VIDYA CHARAN SHUKLA:
I wag asked to give reasons why the
prices rose which I have given. We
are not helpless. We are effectively
controlling the prices.
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Wl wfadi T : WA HEG-
Z4, WA i HEAT I efEa-mo
gadfaw W& 1w WO T FAfa
ArydeaTd & wiw Atz wE o
Far dge favafead, Sfeva
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